
NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH

NEWDELHI
c.P NO. 162(NDy20t3
CANO.

CORAM: PRESENT : SH. R.VARDAM]AN
Hon'ble Member (J)

SH.S.K.MOIIAPATRA
Hon'ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPA}IY LAW TRIBUNAL ON 26.08.2016

NAME OF THE COMPANY: M/s. Shri pradeep Kenodia

V/s

M/s Precision Elehonics ht Ltd . & Ors .

L. Vtpuu Kurt}( Nr. Reay*r/'rc Nq,,zt3 \,&
ORDER

Both the pafties are present. It is reported on beharf of Respondent-2 andRespondent-3 that the mattel r.s pending in tnl- iuniab ano naryana tiiln io,t unothe date fixed before the Hon'bre High cluft is on ign september 2016. This mafterhas been transferred from court tto.ito ptiriip.i o"*n. citi tnis qatteion oHbaooe, 12016. il. l:" I
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MEMBER (l)ru
26th AugList, 2ot6
A.K. Arora
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